IN THE CENTRAL  ADMINISTRATIVE TRIBUNA

PRINCIRL BENCH
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Naw Delhi this the ¥:th Day of Faebruary, 1397

o P . . " i
Hon'blz Smt, Lakshmi Suwamingthen, Maember (3

Hontble Shri R.K. ahooda, Menber (&)

ghri Lalit Paul Bilung,

s/o Shri Jossph Bilung,

v/6 WZ-20, Posangipur, Janakpuri,

New Uzihi-58 and employsd as

Secyurnity Assistant in the
Intalligence Bul eal, .

Mm/0 Home Affairs,

Sovt,of India, North Block, Nzw Delhi.

5y

; . < Applic ant
(Nons for tha appliceant )

Vs,

1, Union of India through the kgcret§‘y,
Gapartment of Personn2l and Training,
Govt.,of Indiz, North Block, Nau Jelhi,

%]

2. The Sacretary, |
3taff Sslaction Commic-ion, Govi,or India,
.4 .0.Complax, Naw Unlhi,

Tho Commizsioner of Balice,
Jelhi Police,
Polics Headouartars, nzal I.T.0.

53
e

counssl shri Raj Singh )}

(By wdvocate Shri srun Sharduaj through nroxy

0 RD £ R (034L)

E (Hon'*hlz Smb,Lakshmi Juaminathan, Aembar )
None for the apnlicant, ev.n on ths sacond coll. We
nota that nons had zppsalad for ths a0 licant euasn on the

last date of hesring i.s, 14.2.1997, Houwszvar, ug haovs parusad

the plendings and heard shri Raj singh,l:arned counsel for the

raspondant s, .
is :
Ze " The grisvance of the agplicaic/uitﬁ rajard to none

appesfad in Feb, ,1991, Hs is agorieved by the fact that the
respondents have rejscted his candidature on the ground that

13 A i1l e d o e ) )
he did not qualify ths physical fitness, namsaly, the haisght as

srascribzd undar

it and

(&3]

e L . ( - s !
yg Recruitment ) Rules, 1980, According to  the applicant
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fe belongs to thsa
o Nave
prescribed uncer the

eXample , Gorkhes and Garhwalis,

itte

of Chhota Nag-i

had -leo filed an Ma for
as ©h SEME Nag nob oy rans 13
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